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12-7-89 	.flr 1C Cherian 	 , 
for respondent 	 Neither the applicant no his 

counsel is present despite the fact 

that this case was fixed for final 

hearing at the request of the learned 

counsel for the applicant. 

• 	
The application is therefore 

dismissed for default and non-prose-

I ' 	 cution. 
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